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Srl Appeal Number Assmt. Year Assessee Name ? Remarks

1 ITA 1816/DEL/2015 2011-12 [D] M/S. NATIONAL OIL WELL VARCO PTE LTD.

2 ITA 1808/DEL/2015 2011-12 [A] NATIONAL OILWELL VARCO PTE LTD. • ’ <

3 ITA 1675/DEL/2016 2012-13 [A] NATIONAL OILWELL VARCO PTE LTD. : ;• ! \ i

4 ITA 1557/DEL/2017 2013-14 [A] NATIONAL OILWELL VARCO PTE. LTD. 'pi j p 3

5 ITA 5898/DEL/2017 2014-15 [A] NATIONAL OILWELL VARCO PTE. LTD. i ’ ' .. : /
6 ITA 419/DEL/ 2019 2015-16 [A] NATIONAL OILWELL VARCO PTE. LTD. (FORMERLY KNOWN AS VARCO • . j ; 7

INTERNATIONAL PTE LTD.)

7 ITA 28/DDN/2025 2011-12 [A] B.C.M.S. DEVELOPERS PVT. LTD

8 ITA 29/DDN/2025 2012-13 [A] B.C.M.S. DEVELOPERS PVT. LTD. (

9 ITA 1894/DEL/2018 2012-13 [A] MOHIT SINGH NEGI PPP
10 ITA 51/DDN/2024 2017-18 [D] EXPRO GULF LIMITED . ., , ,

11 ITA 52/DDN/2024 2016-17 [D] BJ SERVICES ME COMPANY LIMITED

12 ITA 53/DDN/2024 2015-16 [D] BJ SERVICES ME COMPANY LIMITED

13 ITA 223/DDN/2024 2016-17 [A] CHARANJIT SINGH SERHI - ....... ..........

14 ITA 101/DDN/2025 2014-15 [A] KISAN SAHKARI CHINI MILLS LIMITED, GADARPUR .........................

15 MA 648/DEL/2017 2006-07 [A] SMT. SHAHEEN SIDDIQUI ’ ‘ .........

16 MA 380/DEL/2019 2012-13 [D] RAJALAKSHMI AGRO CORPORATION * ..... ::....... :.......

17 MA l/DDN/2022 2012-13 [D] M/S. NAVYUG INDUSTRIES :............ .....

18 MA 2/DDN/2022 2010-11 [A] M/S. SCHLUMBERGER SOLUTIONS PVT. LTD. .:;........... ■ ":’

19 MA 3/DDN/2022 2009-2010 [D] M/S KANATAL RESORTS & SPA P.LTD ........ - ..... - . ....

20 MA 4/DDN/2022 2011-12 [A] ONGC AS REPRESENTATIVE ASSESSEE OF PRACTICAL RESERVOIR SOLUTIONS LLC, 
USA : :

21 MA 5/DDN/2022 2011-12 [A] ONGC AS REPRESENTATIVE ASSESSEE OF PETROLEUM CONSULTING AND. . .......
TRAINING LTD., UK

22 MA 6/DDN/2022 2012-13 [A] ONGC AS REPRESENTATIVE ASSESSEE OF UNIVERSITY OF CALGARY, ALBERTA;.......
CANADA

23 MA 7/DDN/2022 2013-14 [A] ONGC AS REPRESENTATIVE ASSESSEE OF UNIVERSITY OF NEW SO’UTR WALES',......
AUSTRALIA .. ,...............

24 MA 8/DDN/2022 2010-11 [A] ONGC AS REPRESENTATIVE ASSESSEE OF OPEN JOINT STOCLK COMPANY,..........
DONGIPROSHAKHT, UKRAINE ......................

25 MA 9/DDN/2022 2010-11 [A] ONGC AS REPRESENTATIVE ASSESSEE OF FEDERAL STATE UNITARY ENTERPRISE- . 
NATIONAL MINING RESEARCH CENTRE- SKOCHINSKY INSTITUTE OF MINING,■ RUS-SIA -

26 MA 1 l/DDN/2022 2010-11 [A] M/S. SMITH INTERNATIONAL INC. • ........... - i ■ .......

27 MA 12/DDN/2022 2010-11 [A] SMITH INTERNATIONAL INC. ■ ■ -----  :..........

; 28 MA 14/DDN/2022 2012-13 [A] M/S SARASWATI DYNAMICS PVT. LTD. ............ ............

29 MA 15/DDN/2022 2014-15 [A] SOMXR TURBINES INTERNATIONAL COMPANY ..............;.......

30 MA l/DDN/2024 2014-15 [D] HALDWANI STONE CO .........*........

31 MA 5/DDN/2024 2008-09 [A] ASHWANI KUMAR & SONS, HUF .. -

32 MA l/DDN/2025 2011-12 [A] VKJ PROJECTS P LTD. ' 3
33 SA 14/DDN/2025 2012-13 [A] APARNA SINHA
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